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Reminder Mail| for Report in g 2
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s cn o oe-No. Bogy208 e 03:43 PM

N N ; Mon, 5ep 14
Fl:om : Consultant Judicial-NGT(p.8.) <judicfal-m}t@gov.ln>
Subject : Reminder Mail for Report in 0.A. No. 800/ 2019
To : CHIEF SECRETARY GoUp <csup@nic.in”, rescm-

up@nic.in, upresicomms @gmail.com, OM AGr2
<dmagr@nic.in>

Reply To : Consultant Judicial-NGT(P.B.) «:judicib\l-ngl@gwm:,

| Application NO-

ulkeshwar, Agra
ty Versus

Reminder Mai ¢ Origina

Vide arder dated 08/07/2020 passed in OTE! Ty
800/2019 Anandpuri, Ward No. 9o, New Adarsh P--lgw-,_:]f'lre Socie
Vt;?rsus State of Uttar Pradesh. Respandent With Har} 'u?], th (;rigjes to file a
Union of India & Ors. Hon'ble Tribunal directed the concerned auth
compliance report. However, it has not been filed so far. : liance

. : -in comphan

You are, therefore, requested to file the mpmjf ’mmed,mtel" ”::1 wil II]))E given
with the aforesaid order. Please note that no further intima Ogi%%%s = ar”,C. |
now. The matter is listed for hearing on 16.09.2020.  $lv. %7 0 C‘i

In further please send all the documents on the new mail-id.i.e. __ o
- ~Geds 200/ i /

judig’a]-&g{@gmnjn . _ : R
Kindly acknowledge the same. : e : T J"}("’?T . 7 /C '

; R e m”d J%P—z.)- gj,t'
REGARDS o e
CONSULTANT (Judicial) SR s @
(N.G.T.)(P.B.)O R

/Lj-9-2020
z . e E T : { Mo ufey FHr) i
. 5 Fan Eb WTEAT, ey mp:ifﬂ
From: “Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in> T4 "o mg
To: "CHIEF SECRETARY GoUP" <csup@nic.in>, rescm-up@nic.in. fo. 358 < S
upresicommr@gmail.com, "DM Agra” <dmagr@nic.in> P@nic.n, %3383/ ELISTN
Sent: Wednesday, July 15, 2020 10:32:53 AM Wy,
Subject: ORDER passed in Original Application No, 800/201g VE(D
Respected Sir/Madam,
Iam directed to forward a copy of the ord
dated 08/07/2020 passed in Origina e Hon
passed in Original Application g, 800/2019

Anandpuri, Ward No. 90, New Adarsh Nagar, Bulkeshyy

Versus State of Uttar Pradesh. for your kind Perusal & pece :I'. Agra  \M.oy. 35 &
SArY acOWTI T sfraryy
ot further correspondence please send all the docume witry )
jgﬂmwgz@?gw nts on the new n‘ail_-d . ‘ﬁ .
Kindly Mknowlcdge the same, W B4 m\ ;thql Wﬂm
REGARDS A oot i Eakial S Ho wimery
CONSUL‘TANT § o
(N-G.T.)(p,g_)D(Judlcml) : %\V
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Reminder Mail for Report in 0.A. No. 805/2019

From : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in> Mon, Sep 14, 2020 03:43 PM
Subject : Reminder Mail for Report in O.A. No. 800/2019 ¢1 attachment

To :CHIEF_ SECRETARY GoUP <csup@nic.in>, rescm-
up@nic.in, upresicommr@gmail.com, DM Agra

<dmagr@nic.in>
Reply To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>

Reminder Mail _
Vide order dated 08/07/2020 p
800/2019 Anandpuri, Ward No. 90, New Adarsh
Versus State of Uttar Pradesh. Respondent With Hary.
Union of India & Ors. Hon’ble Tribunal directed the concerne
compliance report. However, it has not been filed so far. ' : )
You are, therefore, requested to file the report immediately in co;nphan'ce

with the aforesaid order. Please note that no further intimation in this/;%r%f_i_}%ﬂl be given
now. The matter is listed for hearing on 16,05.2020. ; “g;’?{f 'ﬁ'ﬁ ICgA

ail-1d.1.e.

: tl v G/
In further please send all the documents on the new \,gcﬁg 2(9}?) D’}C’/

assed in Original Application No.
Nagar, Bulkeshwar, Agra

ali Welfare Society Versus
d anthorities to file a

Kindly acknowledge the same.

judicial-ngt@gov.in _F—' ? o ; |
47y :
S €(a1,<f. /g,])-gﬁ. /w/(ﬁ

REGARDS

CONSULTANT (Judicial)
(N.G.T.)(P.B.)
i}~ §=2020
( STo-oi FmT ) -
g £ ; ' T =T AT, [ At
From: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in> SoJo amd
To: "CHIEF SECRETARY GoUP" <csup@nic.in>, rescm-up@nic.in, - 0. &S ST L,
upresicommr@gmail.com, "DM Agra" <dmagr@nic.in> Ty,

Sent: Wednesday, July 15, 2020 10:32:53 AM VI4ES)

Subject: ORDER passed in Original Application No. 800/2019

Respected Sir/Madam,
I am directed to forward a copy of the order
dated 08/07/2020 passed in Original Application No. 800/2019 )
Anandpuri, Ward No. 9o, New Adarsh Nagar, Bulkeshwar, Agra \M:03-2220
Versus State of Uttar Pradesh. for your kind perusal & necessary act{o¥g=rT siara )
wfye,

8]

™\ \
RE AN 15g.20 qar
fur fu_rther correspondence please send all the éoc{;rgent on the new mail-id 1.6 i A
Judicial-nat@gov.in TS/u 5=2 65 07 VS/S/ 2026 L ER 'mﬂ| ;
= rolhs 1

Kindly acknowledge the same.

REGARDS
CONSULTANT (Judicial)

MO TAND DM

/,.
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[tem No. 14 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 800/2019

Anandpuri, Ward No. 90, )
Applicant(s)

New Adarsh Nagar, Bulkeshwar, Agra

Versus
Respondent(s)

State of Uttar Pradesh

Date of hearing: 08.07.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER
HON'BLE DR. SATYAWAN SINGH GARBYAL, EXPERT MEMBER

HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

ORDER

Vide order dated 17.10.2019, a factual and action taken report was
sought from the District Magistrate, Agra with reference to the allegation
of illegal extraction of groundwater by Kishan Singh for commercial

purpose in Anandpuri Colony, New Adarsh Nagar, Bulkeshwar, Agra.

No response has been received from the District Magistrate, Agra
even though the matter has been deferred with several times. Last
opportunity is granted for furnishing the report, failing which coercive
measures may have to be adopted by the Tribunal against the concerned
District Magistrate, including stopping of his salary. The report may be
filed before the next date by e-mail at Judicial- ngrigov.in preferably in

the form of searchable PDF/OCR Support PDF and not in the form of

Image/PDF,
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A co i )
Py of this order be sent to District Magistrate, Agra directly as

well a : .
s through the Chief Secretary, UP and Resident Commissioner, UP

by e-mail. \
|
|
List again on 16.09.2020, ‘ k
Adarsh Kumar Goel, CP
S. P. Wangdi, JM

Cr. Satyawan Singh Garbyal, EM

Dr. Nagin Nanda. EM
July 8, 2020 ;
Orig:nal Application No. 800/2019
DV ’

‘ e — s ————— |
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